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For Ve'

RELEVANT PARTICULARS
I Name of the aorporate debtor along with PAN/

CIN/ LLP No.
Venus Garments (India) Limited
crN- u 1 7 I I 7PB I 999PLC02227 0

2. Address of the registered office Village Hussainpura, Opp Hotel Amaltas, G.T.
Road (West), Ludhiana PB 141008

J. URL of website http:llvgil.coml
4. Details of place where majority of fixed assets

are located
Village Hussainpura, Opp Hotel Amaltas, G.T.
Road (West), Ludhiana PB 141008

5. Installed capacity of main products/ services Capacity of 2 Million garments per month
(Products Includes Polo, Tees, Jogging Suit, Sweat

Shirts, Thermal Wear, Sweaters etc.). Further
details can be obtained by sending a request at
ventrs. c irp(d) gmai l. c0rn.

6. Quantity and value of main products/ services

sold in last financial year
The company was not operational during the last
financial years.

7. Number of employees/ workmen Nil as the Company is not operational.

8. Further details including last available financial
statements (with schedules) of two years, lists
of creditors, relevant dates for subsequent

events ofthe process are available at:

o Details can be obtained by sending a request at

venus. cirp(il gmai I .com.
o The list of creditors is also available at

https:/libbi.gov.in/
o The last available balance sheet of the corporate

debtor is for 3 1.03.2021.
9. Eligibility for resolution applicants under

section 25(2)(h) of the Code is available at:

Details can be obtained by sending a request at
venu s. ci ry ({I) gnr ai l. ctl rn.

10. Last date for receipt of expression of interest 07-02-2023

l1 Date of issue of provisional list of prospective
resolution applicants

t7-02-2023

12. Last date for submission of objections to
provisional list

22-02-2023

13. Process email id to submit EOI ven us. cirp r, 0 gmai1. com

€ya1;
vneet Gupta

u20L7-1811,0619
ndigarh-160022
(India) Limited

Pia'ce: ChandigarhDate: 23-01:2,023,


